| TEM NO 15 REG STRAR COURT. 1 SECTI ON X
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MRS. RACHNA GUPTA

G vil Appeal No(s) . 8476/ 2012

STATE OF UP & ORS. Appel | ant ('s)
VERSUS

CHUNNI LAL Respondent ( s)

Date : 09/10/2015 This appeal was called on for hearing today.

For Appellant(s)
M Vi bhu Tiwari, Adv.
M. Ravi Prakash Mehrotra, Adv.

For Respondent (s)
M. Arun Kumar Beriwal, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

Service of notice of alternative arr angenent is
compl ete upon the sol e respondent.

No statenent of case has been filed. It is no nore a
mandat e after the anmendnent in the Suprene Court Rul es

2013.

Regi stry now to process the matter for being listed

before the Hon’ bl e Court as per rules.
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